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(c) What was Uie approximate value 
of the surplus stores at the beginni&s 
of 1947-48?

Ifie Minister of Worki, Heuaiiig: and 
Supply (Sardar Swaran Sin^h): (a)
The book value of all surplus stores 
available for disposal with the , Dis­
posals Organisation as on 30th April,
1952 was Rs. 37i crores approximately. 
It is expected that bulk of these stores 
will be disposed of by the end of this 
financial year.

(b) A statement showing the posi­
tion of staff of the Disposals Wine of 
the Directorate General of Supplies 
and Disposals as on 1st March, 1947, 
irath February, 1948. 1st March, 1951 
and 29th February. 1952 is placed on 
the TQb> of the House. [Sec Appen­
dix III, annexure No. 47.]

(c) The value of all surplus stores 
available for disposal as on 1st April,
1947 was Rs. 200 crores approximate­
ly.

Textile Prices (Fixation)
*600. Shri K. C. Sodhia: (a) Will the 

Minister of Commerce and Industry be
pleased to state whether the Textile 
Commissioner, Government of India is 
assisted by any Committee or Commit­
tees in the fixation of the prices of 
textile goods?

(b) If so. what is the composition of 
these?

The Deputy Minister of Commerce 
and Indu^t^ (Shri Karmaikar): (a)
No, Sir.

(b) Does not arise.
Indian Labour to Malaya

. *601. Shri M. R. Krishna: (a) WiU
the Prime Minister be pleased to state 
whether it is a fact that Malaya is in 
need of Indian labour?

(b) If so, what are the condition? 
under which Indian labour is given?

The Parliamentary Secrê <ary to the 
Prinie Minister (Shri Satish Chandra):
(a) .yes.

(b) Emigration from India is gov­
erned by the Indian Emigration Act. 
The emigration of unskilled worl^ers 
to Malaya is banned at present, while 
skilled workers are allowed to emi­
grate at the discretion of the Emigra­
tion authorities in India if the terms 
and conditions of service are reason­
able.
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*602. Shri Bamuui: (a) Will the
Minister ol Commerce Industry be
pleased to state what are the materials 
used in India for preparation of paper* 
pulp?

(b) Is it a fact that the fibrous 
residue of sugar-cane can be used as 
such raw material?

(c) What are the requirements and 
present production in India of news­
print and printing paper?

(d) What steps are being taken to 
make the country independent of im­
port in this matter?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Important basic raw materiah aie 
bamboo, sabai grass, rags, waste 
paper, wood pulp, hemp and old hemp 
rope cuttings, jute and hessian cut­
tings.

(b) Yes, Sir.
 ̂ Estimated Production

(c )________ requirements in 1951
(Tons) (Tons)

(i) Newsprint ... 60,000 Nil
(ii) Printing and 100,000 79,263

______ Writing paper._________________
(d) Every facility is bein" triven to 

the parties concerned in creating addi- 
tion̂ il capacitv by settin? up new units 
or by expanding the existing mills.

SiNDRi Fertilizer Factory
*603. Pandit M. B. Bharfifava: Will the 

Minister of Production be pleased to 
state:

(a) what is the extent of the total 
capital invested by the Government of 
India so far in the construction and 
working of the Sindri Fertilizer 
Factory;

(b) what is the maximum productive 
capacity of this factory;

(c) what chemical fertilizers are 
being manufactured at present and 
what are the future prospects;

(d) At what price the chemical ferti­
lizers produced by the factory are 
being sold in the market and how this 
compares with the imported fertilizerc 
from outside;

(e) whether there are any other 
factories in India engaged in manufac­
turing fertilizers. If so, what is their 
productive capacity and what has been 
that actual value and quantity of the 
different varieties of fertilizers produc­
ed by these factories during the year
1950-51; and
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(f) what was tfee total quantity and 
value of different varieties of fertilizers 
imported into India from foreign count­
ries during the year 1950-.51? .

The Minister of Productioii (Shri 
K. C. Reddy): (a) About Rs. 23 crores. 
The exact figure is not yet available 
as the booking and finalisation of the 
accounts has not been completed.

(b) 1,000 tons per day or 350,000 
tons per year.

(c) At present the factory is manu­
facturing only ammonium sulphate. 
There is, however, under considera­
tion a proposal for setting up an ancil­
lary plant for the manufacture of 
Urea or Ammonium Nitrate prills. '

(d) The Sulphate of ammonia pro­
duced at Sindri and that imported 
from abroad is distribute.d to State 
Governments according to their de­
mand through the Central Fertilizers 
Pool- The retail market prices are 
determined by the State Governments 
after taking into accounts overheads 
and handling expenses, etc.

(e) There are 19 other factories in 
India engaged in the manufacture of 
artificial fertilizers, viz, ammonium 
sulphate and superphosphate. The 
productive capacity of these factories 
and the quantity and value of the two 
varieties of fertilizers produced by 
them in the year 1950-51 are as 
follows:—

Capacity Production Value
Tons. Tons. Rs.

Ammonium
Sulphate. 77,000 45,260 18,10,00,000
Super ,
Phosphate. 1,35,000 55,810 12,50,00,000

(f) 3,88,042 tons of ammonium sul- 
.pbate valued at Rs. 12,30,20,430. No
superphosphates were imported.

Community Projects
•604. Shri M. L. Dwivedi: Will the 

Minister of Planning and River Valley 
Schemes be pleased to state:

(a) the States in which State Deve­
lopment Committees have already been 
formed, as envisaged in the Govern­
ment of India Planning Commission 
Community Projects Administration 
Draft Outline, April, 1952;

(b) in how many States Community 
Projects programme is undertaken for 
implementation; and

ĉ) to how many States loiy? term 
loans have been sanctioned?
_11ie Blinister of Planning and Shrer 
y?fley Schemes (Shri Nanda):

Bihar, BomJbay, U P ., P u n i ^  
Bharat and IMadras.

84 P.S.D.

fb) jy i  Part A, B and C States.'
(c) Nil.
Planning Departoients in States
*605. Shri M. L. Dwivedi: Will the 

Minister of Planning and River Valley 
Schemes be pleased to state:

(a) whether the Planning Depart
ments in various States in India are 
proceeding with planning work in ac­
cordance with the policy and pro­
gramme laid down by the Government 
of India or what; -

(b) whether the Planning Bodies in 
the various States are functioning in 
co-ordination with the Planning Body- 
at the Centre;

(c) whether Government propose to 
lay on the Table of the House a state­
ment containing different allocations 
project-wise, the amount of work done 
in each State so far and the cases in 
which sum of money or property has 
been wasted or lost; and

(d) at whose recommendation pro­
jects are ^elected for execution in 
States? »

The Bfinister oi Phuyitaig and Biver 
VaU^ Schemes iSiai Nanda); (a) 
The Planning Commission has formu­
lated the plans for the States in con* 
sultation with State Governments.

(b) Yes.
(c) A report on the working of the 

Five Year Plan during its first year 
will be placed on the Table of the 
House.

(d) The selection is rhade on the 
basis of recommendations by toe State 
Governments.
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